
IUbmitted a memorandum to Govcrmncnt �ining of discriminatfon b7 · tl)c :;r- Government against Indian tradcn; 
(b) if so, the action taken thereon ? 
Tbe Miaiater of Works, Housm1 -4 SupplJ'aad£1 tr r1 .ul Collsu• mer ... atriee (Sarllar s-- Sinala): (a) Yes, Sit. (\,) The matter is being enquired iato. 

Import ef -cldan, 
173S. Sbrl R. PJ Gall'-1' Will the Minister of Heavy ladaatries be pleased to state : (a) whether India intends to purchase IIHChinery froua Jap'-0, Britain, rhe U.S.A., Germany and other counuies d1,lrlng the Second Five Year Plan·; (b) whether a delegation representing leading Japanese machinery manufacturers and officials of machines industry or&anization visited India during the month of August , 1956 in this connection ; and (c) the extent to which Japan \\ill mcer our requiretncnts so far as machinery is concerned ? The Mbaister of Heavy loduatriea (Shri M. M. Shala): (a) Yes, Sir. (b) Government have no precise information regarding any such ,•isit. 
(c) Ir i s not possible re, make any e!\timate. 

EstradldoD of Bhupat 
l'719- Shri R. P. Garg: Will the Prt- MID!ster hr pleased to state whether any, and if so, what further steps, Government ha�-e taken to persuade Pakist-an Government to extradite the notorious dacoit Bhupat, who is wanted by Indian Police for murders and for dacoities in India ? 
The Prime Mimater 1111d Mudater of Eaterul Attain (Shri Jawaharlal Nehru): Repeated efforts were made in 1953 to secure the return of Bhupat to India .  The Government of Pakistan, however, stated that they could not help because there was no extradition treaty between India and Pakistan. In the circumstances, the matter was not pursued further. 

Silk Industry 
1740. Sbri R. P. Garg: Will the Minister of Production be pleased to state : (a) whether Government propose to take al!y steps to stabilise the prices of raw stlk m the country and ensure a fair return to the silk worm rearen; and 

Cb) the tc,ral llwnbcr al rearcn in the COWllry during 1955-56 ? 
Tiu, M1mRer of Puawtlola ( ..... It. C. Redcly): (a) Government haw already tal<en steps tQ stabilise the prices. of. r!'w silk in the COUDtry by rhe canalisation, of unports of raw silk through governmental channels. The Central Silk Board is aho preparing a scheme for fixatiqn of ftoor � for riiw silk in India, primarily with a view to further stabilising the prices c6 coa>aas and raw silk, and ensuring a fair· rell,lm to those engaged in the sericu1turc industry. 
(b) No reliable data is available. It may, however, be mentioned that it is n:,ushly estimated to be about 5 million. persons. 

Salt 
r,4<. Slari R. P. Gars: Will the· Minister of Pmolac:don be plead U> state the rate of J"'!"hase per maund or rock salt &om West Pakistan and the price at which it is distributed to authorized distributors and the public respectivelyin PEPSU ? 
Tile Minisrei' of Production (Shri It. C. Reddy): 11,e Government of India will pay about Rs. 1 /4/1 per maund for rocl< salt at the Indian border. It will be sold at Rs. 10/2/1 · 5 per maund at the border to the State-Government-Nominees. All State Govenunents (including the Government of PEPSU) have been requested toensure that the retail price of this salt does not exceed annas eight per seer in any case. 

Precision Tool Factory 
17.p. Sbri R. P. Gars: Will the Minister of Heavy Industries be pleased to state : 
(a) the progress made towards the establislunent of another precision tool factory in the country ; 
(b) the total capital likely to be invested on the factory ; 
(c) the country, if any, which has offered to help in setting up of the factory, and 
(d) the time by which such a factory· is expected to come into production ? 
The Minister of Heavy lnduatriee (Shri M. M. Shah): (a) Government have no specific proposa ls to set up a precision tool factory at present. (h) to (d). Do not arise. 




